_ reiﬁy Zone
Road, Bareilly Cantt. U.P.
-

he Commander Works Engineer. (CWE) MES Station Road,
Bareilly Cantt. UpP.

6. TheGE. (East), Station Road, Bareiily Cantt. UpP. ?
7. The GE. MES, Nimmu C/o 56 AP O.

8. Shri Pramod Kumar, AE. (Civil), O/O G.E.M.E.S Nimmu Clo 586 ] ;
AP.O. |
............. Respondents f‘
: ORDER e
Heard Sri R.C. Pathak, learned counsel for the applicant on this

O.A., which has been filed ag
9.2.2007 and 17.2.2007 (Ann
which the applicant has been
B/R Hempur. His grievance is

ainst the transfer order dated 2.3.2007,
exures No. 1, 12 and 13 respectively) by
shifted from G.E. (East) Bareilly to AGE :

that he is being unnecessarily disturbed 7

|

f
Engineer-in Chiefs Branch integrated HQ of MOD (Army) New Delhi- ¢
110011 putting his grievance before him but no action has been taken | A '
S0 far. He has also alleged that he has not joined the post to which he \
has been transferred, by the order impugned in the O. A 3 :

2, The Tribunal of the view that there is no point in keeping this

O.A. here and calling for reply etc. and it would be just and proper to




.J Manish/-

Vice-Chairman




